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Colouring Agents In Food and Drink

'’'675. Shri Jhulan Sinha: Will the 
Minister of Health be pleased to state:

(a) whether the use of colouring a^nts 
in food and drink has been fully examined 
as to its effect on public health; and

(b) if so, with what results ?

The Minister of Health (Ra)kumari 
AmritKaur): (a) The question is under 
examination by a Sub-Committee appointed 
in July, 1955 hy the Central Committee 
for food standards.

(b) The report of the Sub-Committee 
has not yet been received.
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U. s. Technical Aid 

*<T7< Shri Bibhutl Mishra: WiU
the Minister of Health be pleased to state:

(a) whether it is a fact thst a wind­
mill of the lower velocity type was installed

at the village of Jatheri in Punjab in October^1954 (about 20 miles out of Delhi) by the 
United States Technical Co-operation 
Mission to act as a model waier supply 
scheme; and

(b) if so, the results thereof?

The Minister of Health (Ra)kumari 
Amrit Kaur)t (a) Such a wind-mill 
has been installed by a private firm at the 
suggestion of the United States Technical 
Co-operation Mission.

(b) It is understood that the installation 
is on trial and that the results have not 
been assessed so far.

Indo-Japanese Air Agreement

'̂ 678. Shri D. C. Sharma: WiU 
the Minister of Communications be
pleased to state:

(a) whether the Indo-Japancse Air
Agreement has been signed by the two 
Governments; and *

(b) if not, at what stage is the matter ?

The Deputy Minister of Communi­
cations (Shri Ra| Bahadur): (a) and
(b). The Agreement was signed on the 
26th November, 1955 at New Delhi. Copies 
of the Agreement have been placed in the 
Library of the Parliament.

New Delhi Municipal Committee

•679. Dr. Ram Subhag Singhs Will 
the Minister of Health be pleased to 
state: .

(a) whether the Government of India 
have sanctioned any grant during 1955“ 
56 to New Delhi Municipal Committee 
to open Family Planning Centres to cope 
with the Capital’s increase in population;

(b) if so, the amount thereof; and

(c) the plans of the New Delhi Muni­
cipal Committee to tope with this problem ?

The Minister of Health (Rajkumari 
Amrit Kaur)i (a) and (b). A grant- 
in-aid of Rs. 35,000 has been sanctioned 
to the New Delhi Municipal Commltt^ 
for opening Family Planning Centres la 
Dellii.

(c) A Statement containing the infor­
mation is laid on the Table of the Lok 
Sabha. [S#« Appendix IV, annesure, 
No. 16).




